Delhi Internati hitrati
& cislock Zak,‘,-el] }mflm.ml Arbitration Centre, 2" Floor,
. s-Block, Dr. ussatn Marg, Delhi High Court, New Delhi

[p pursuance to the Notification regarding appointment of Law Researchers in
el [ternational - Arbitration Centre (DIAC) published on 10.05.2023, the

f’ollowing successful candidates are shortlisted for the purpose of said appointment in

pIAC, subject to verification of their original testimonials:-

(" e
| S.No. Name Date of Birth Enrol. ID ‘
— |
L ANUBHUTI JAIN 15.09.1996 R/1916/2021 |
| |
| |
— . |
|2 ADVIK RIJUL JHA | 19.08.1997 D/1762/2020 |
|

'| 3. SAMI AHMED 11.03.1997 D/1335/2021

| ]

The candidates so shortlisted are to furnish their acceptance letter to the

failing which it

undersigned in DIAC within ten days of the publication of this notice,

will be assumed that the candidate is not interested to accept the said position.

The further nccessary formalities with regard to the appointment of the

successful candidates will be followed up in due course.

(NIKHIL CHOPRA)
Coordinator, DIAC
25.08.2023



